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(C) whether there is any proposal 
to open more clinics for leprosy trcat-
ment in the St.ate during the Fourth 
Plan? 

The Minister of Health aJIcI Family 
Planninl (Dr. Susblla Nayar): (a) and 
(bl. Yes, the result of the sun'ey is 
as unde .. :-

(i) Persons examined-2,247,4ya. 
(ii) Total cases recorded-20, I OJ 

(iii) Total cases registered tor 
treatment-24,235. 

(iv) Healthy contacts registered for 
further follow-up-69.221. 

(c) Yes, 40 additional Survey Ldu· 
cation an,l Treatment Centres are pro-
posed to be established in the State 
during Ih', 1st year of the Fourth Plan. 

Women Nunlnl Trainees In Kenla 

4570. !lbrl P. KuDhau: Will lhe 
Minister "t Health I\IId Family Plan-
niul be pleased to state: 

(a) wh.,ther the Go\'ernment have 
received any rep:'l!sentation to Increase 
the stiplmd of the women nursing 
trainees in Kerola; 

(b) whether Government are aware 
that the Irainees are unable to meet 
all expenses with the present amoun: 
of Rs. 38 per monlh; and 

(C) whl!thel' Government have any 
proposal to increase the amount .ince 
the cost of living is sO high? 

The Minister of Health aDd Family 
Plannin, (Dr. Susbiia Nayar): (a) to 
(c). The Government of Kerala re-
ceived rellresentations and have pas-
sed order:; enhancing the monthly 
stipend gi ven to students being train-
ed as Auxiliary Nurse Midwives from 
Rs. 38 10 Rs. 50 p.m. with effect from 
the lSI January, 1966. General Nursing 
trainees "ave already been getting 
.tiper.ds <I( the rate of Rs. 50 p.m. TIl .. 
trainees in each of these two coune. 
are also provided with free aCC'omm.~· 
dation. 

Settlement of Blind PersoDll In Kerala 

41171. Shri P. Kunhan: Will the 
Minister of Planniq aud ltoelal Wel-
fare be pleased to state: 

(a) whether any schemes have been 
formulated by Government to IJP.m.' 
the blind persons who are technically 
Irained in Kerala; 

(b) if so. the number of persons 
settled so far; 

(c) whether Government are aware 
that many technically trained blind 
men arc forced to beg for a living; 
and 

(d) whether there is any proposal 
under consideration to give any finan-
cial assistance as a monthly pension 
to such persons as are handicapped 
due to blindness? 

Tbe Depat:y Ml.nlster In the Depart-
_nt of Social Welfare (Sbrlmati 
C~kIIar): (a) to (c). The in-
formatiOn is being collected and will 
be laid on the Table of the Sabha as 
.oon as possible. 

(d) The State Govermnent give. a 
grant-in-aid not exceeding Rs. 15 p.m. 
to destitute physically handicapped 
rcnons including the blind. 
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